Name of the corporate debtor: ARSS INFRASTRICTURE PROJECTS LIMITED:; Date of commencement of CIRP: 30.11.2021; List of creditors as on: 09.03.2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

Annexure-3

(Amount in 3)

placed in diverse locations )

(b) Fixed Assets vehicles , construction equipment , plant & machinery etc, which are being
utilized at different workplaces of the company across the country and are movable fixed assets)
Collateral
Land and building at: Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal
In the name of : Smt. Sanju Agarwal,

Khata No : 154, 311, 228

Plot No : 1487, 1484, 1486, 1490, 1491, 1486/1673, 1510/1596, Kisam- Homestead, Total Area :
Ac 3.01

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of : Smt. Sangita Agarwal

Khata No : 347/163, 185

Plot No:1486/1672,1476,1477, 1485;

Kisam- Homestead, Total Area : Ac 1.77

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of: Smt. Sanju Agarwal

Khata No: 268,129,316,230,251,164

Plot No : 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari

Total Area : Ac 2.94

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Seema Agarwal

Khata No:57, Plot No: 1470, 1478, 1479,1481, 1482,1483; Kisam-Gharbari, Total Area : Ac 2.34
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Sabita Agarwal

Khata No:347/167,347/166

Plot No: 1468,1573,1465,1466

Kisam- Gharbari, Total Area : Ac 1.88

Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam

In the name : Sri Anil Agarwal

Khata No:53, Plot No: 658,664, 665,659; Kisam- Agriculture, Total Area : Ac 3.508
Land and Building at LR.C. Village. hsil

3.297235453

SI. |Name of creditor i Details of claim received Details of claim admitted Amount of | Amount of any | Amount of | Amount of Remarks, if
No ion No. Date of  [Amount claimed Amount of claim Nature of Amount covered by security Amount Whether | % of voting |[continge nt| mutual dues, | claim not claim any
. receipt admitted claim interest covered by related share in CoC claim that may be set-| admitted under
guarantee party? off verificati
on

1 State Bank of India 20.12.21 23,98,52,67,728 23,98,52,67,728 Secured Primary - (a) Stocks and Receivables (Stone chips, boulders, sand, cement, etc. and are stored / nil NO 62.29496243 nil NO NIL NIL

placed in diverse locations )

(b) Fixed Assets vehicles , construction equipment , plant & machinery etc, which are being

utilized at different workplaces of the company across the country and are movable fixed assets)

Collateral

Land and building at: Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal

In the name of : Smt. Sanju Agarwal,

Khata No : 154, 311, 228

Plot No : 1487, 1484, 1486, 1490, 1491, 1486/1673, 1510/1596, Kisam- Homestead, Total Area :

Ac 3.01

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of : Smt. Sangita Agarwal

Khata No : 347/163, 185

Plot No:1486/1672,1476,1477, 1485;

Kisam- Homestead, Total Area : Ac 1.77

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of: Smt. Sanju Agarwal

Khata No: 268,129,316,230,251,164

Plot No : 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari

Total Area : Ac 2.94

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Seema Agarwal

Khata No:57, Plot No: 1470, 1478, 1479,1481, 1482,1483; Kisam-Gharbari, Total Area : Ac 2.34

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Sabita Agarwal

Khata No:347/167,347/166

Plot No: 1468,1573,1465,1466

Kisam- Gharbari, Total Area : Ac 1.88

Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam

In the name : Sri Anil Agarwal

Khata No:53, Plot No: 658,664, 665,659; Kisam- Agriculture, Total Area : Ac 3.508

Land and Building at LR.C. Village. hsil
2 Bank of India, 14.12.21 1,26,95,26,010 1,26,95,26,010 Secured Primary - (a) Stocks and Receivables (Stone chips, boulders, sand, cement, etc. and are stored / nil NO nil NO NIL NIL




IDBI Bank Ltd

15.12.21

2,17,37,42,472

2,17,37,42,472

Secured

Primary - (a) Stocks and Receivables (Stone chips, boulders, sand, cement, etc. and are stored /
placed in diverse locations )

(b) Fixed Assets vehicles , construction equipment , plant & machinery etc, which are being
utilized at different workplaces of the company across the country and are movable fixed assets)
Collateral
Land and building at: Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal
In the name of : Smt. Sanju Agarwal,

Khata No : 154, 311, 228

Plot No : 1487, 1484, 1486, 1490, 1491, 1486/1673, 1510/1596, Kisam- Homestead, Total Area :
Ac 3.01

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of : Smt. Sangita Agarwal

Khata No : 347/163, 185

Plot No:1486/1672,1476,1477, 1485;

Kisam- Homestead, Total Area : Ac 1.77

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of: Smt. Sanju Agarwal

Khata No: 268,129,316,230,251,164

Plot No : 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari

Total Area : Ac 2.94

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Seema Agarwal

Khata No:57, Plot No: 1470, 1478, 1479,1481, 1482,1483; Kisam-Gharbari, Total Area : Ac 2.34
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Sabita Agarwal

Khata No:347/167,347/166

Plot No: 1468,1573,1465,1466

Kisam- Gharbari, Total Area : Ac 1.88

Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam

In the name : Sri Anil Agarwal

Khata No:53, Plot No: 658,664, 665,659; Kisam- Agriculture, Total Area : Ac 3.508
Land and Building at LR.C. Village. Tehsil

nil

NO

nil

NO

NIL

NIL

Punjab National Bank

15.12.21

6,62,19.85.414

6,62,19.85.414

Secured

Primary - (a) Stocks and Receivables (Stone chips, boulders, sand, cement, etc. and are stored /
placed in diverse locations )

(b) Fixed Assets vehicles , construction equipment , plant & machinery etc, which are being
utilized at different workplaces of the company across the country and are movable fixed assets)
Collateral
Land and building at: Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal
In the name of : Smt. Sanju Agarwal,

Khata No : 154, 311, 228

Plot No : 1487, 1484, 1486, 1490, 1491, 1486/1673, 1510/1596, Kisam- Homestead, Total Area :
Ac 3.01

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of : Smt. Sangita Agarwal

Khata No : 347/163, 185

Plot No:1486/1672,1476,1477, 1485;

Kisam- Homestead, Total Area : Ac 1.77

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name of: Smt. Sanju Agarwal

Khata No: 268,129,316,230,251,164

Plot No : 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari

Total Area : Ac 2.94

Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Seema Agarwal

Khata No:57, Plot No: 1470, 1478, 1479,1481, 1482,1483; Kisam-Gharbari, Total Area : Ac 2.34
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal

In the name : Smt. Sabita Agarwal

Khata No:347/167,347/166

Plot No: 1468,1573,1465,1466

Kisam- Gharbari, Total Area : Ac 1.88

Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam

In the name : Sri Anil Agarwal

Khata No:53, Plot No: 658,664, 665,659; Kisam- Agriculture, Total Area : Ac 3.508
Land and Building at LR.C. Village, Bhubaneswar., Tehsil

nil

NO

17.19873788

nil

NO

NIL

NIL

Kotak Mahindra Bank

17.12.21

25.71,38,904

25.71.38.904

Secured Security Interest on 70 Vehicles/ equipment

nil

NO

0.667845719

ni

NO

NIL

NIL




Edelweiss Asset 25.02.22 4,19,50,79,967.68 |4,19,50,79,967.68 Secured Movable Property nil no 10.89553604 nil NO NIL NIL
Reconstruction Company The whole of borrower's current assets pertaining to the contract both present and future including:
Limited 1. Book debts, receivables, outstanding money claims, demands, bills, contracts, engagements and
securities belonging to or held by the Borrower and which are now due and owing or accruing and
which are now due and owing or accruing and which are now due and owing or accruing and which
may at anytime here after during the continuance of security become due and owing or accured to
the borrower.
2. Stocks of raw materials, finished and semi finished goods, goods in process and consumable
stores, which are now lying stored in or which may hereafter from time to time during the
continuance of security be lying stored in or brought into or be in or about the factories and
godowns of the borrower or warehouses, wherever situated.
3. Related movables in the course of transit or delivery, whether now belonging or which may
hereafter belong th the borrower or which may be held by any person at any place within or outside
India to the order or disposition of the borrower and all documents of title including bills of lading,
shipping documents, policies of insurance and other instruments and documents relating to such
movables together with benifits of all right thereto.
Cretion of above securities were recorded vide the following documents:

1. Deed of Hypothecation of Current Assets dated 12.12.2009
2. Deed of Hypothecation of Current Assets dated 15.12.2010
3. Deed of Hypothecation of Current Assets dated 15.12.2010.

Estimated Value of the Aforementioned Security:
Fixed Assets: Not applicable
Current Assets: NA
Secured Primary - (a) Stocks and Receivables (Stone chips, boulders, sand, cement, etc. and are stored / |0 NO 0 0 0
placed in diverse locations )

(b) Fixed Assets vehicles , construction equipment , plant & machinery etc, which are being
utilized at different workplaces of the company across the country and are movable fixed assets)
Collateral
Land and building at: Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal
In the name of : Smt. Sanju Agarwal,

Khata No : 154, 311, 228
Plot No : 1487, 1484, 1486, 1490, 1491, 1486/1673, 1510/1596, Kisam- Homestead, Total Area :
Ac3.01
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal
In the name of : Smt. Sangita Agarwal
Khata No : 347/163, 185
Plot No:1486/1672,1476,1477, 1485;
Kisam- Homestead, Total Area : Ac 1.77
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal
In the name of: Smt. Sanju Agarwal
Khata No: 268,129,316,230,251,164
Plot No : 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari
Total Area : Ac 2.94
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal
In the name : Smt. Seema Agarwal
Khata No:57, Plot No: 1470, 1478, 1479,1481, 1482,1483; Kisam-Gharbari, Total Area : Ac 2.34
Land at Nityanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal
In the name : Smt. Sabita Agarwal
Khata No:347/167,347/166
Plot No: 1468,1573,1465,1466
Kisam- Gharbari, Total Area : Ac 1.88
Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam
In the name : Sri Anil Agarwal
Khata No:53, Plot No: 638,664, 665,639; Kisam- Agriculture, Total Area : Ac 3.508
ICICI Bank 21.12.21 46,99,84,395 Land and Building at LR.C. Village. Tehsil 46,99,84,395

38,97,27,24,891

0
38,50,27.40.496

0
100.6943175




